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CENTRAL ADMINISTRATIVE TéIBUNﬂL
PRINMCIPAL RENCH

O 1272/2003
New Delhi, this the 21lst day of May, 7003%
Mon’hle Sh. Shanker Raju, Member (1)
Sh. Rakesh RBhatt
/0 Sh. M.L.Bhatt

B-26, Rajpur Khurd
MEw Delhi - R,
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(By Advocate Sh. $.C.Rana)
Y ERSUS

tinion of India through
1. Secretary

Ministry of Urban

Develooment & Rehabilitation .

Nirman Bhawan, New Delhi. .
2. The FExecutive FEnaineer (Elect)

Prezident’s Estatesz, Electrical Division

CPWO Rashtrapati Bhawan, New Delhi ~ 4.
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By Shri_Shanker Raju.

Heard, L.d., coun=el for the applicant seeks
permiszion to withdraw this 0& with liberty to take

approvriate proceedings.  Permission granted.

2. 0 iz dismissed as  withdrawn wlth

atoreaaid liberty.
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{SHANKFER RAI)
MEMRER (1)
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